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(1) (i) A copy of the Annual Report 
(Hindi and nglish ver ions) of 
the Wool and Wooll n Export 
Promotion Council , New Delhi, 
for the year 1981-82 along wllh 
Audited Accounts. 

(ij) A sta tement (Hindi and English 
versions) regarding Review by the 
Government on the worki ng of 
the Wool afld Woollens Export 
Promotion ouneil, N w Delhi , 
for the year 1981-82. 

(2) A st-atement (Hindi and English ver-
ions) sho wing reasons for delay in 

laying the paper mentioned at (1) 
above. (Placed in Library See No. 
LT-6653/83.] 

Noti8cations under Finance Commission 
(Milcellsneous Pcovi ions) Act, Delhi 

Sales Tax Act, and Cu toms 
Act, etc. See. 

THE DEPUTY MINI TER IN THE 
MINISTRY OF FINANCE (SHRI JANAR· 
DHANA POOJARY) : 1 beg to lay down on 
the Table: 

(1) A cOpy o f the Finance ommlssloo 
(Salaries and Allowances) Amend-
ment Rules, 1983 (Hindi and English 
versi ons) published in Notification 
No . G.S .R. 379 (E) in Gazette of 
India dated the th May, 1983 issued 
under the Finance Commission (Mi -
eellaneous Provision,) Act, 1951. 
(Placed in Library. See No. LT-6654/ 
83.] 

(2) A copy of the Delhi ales Tax (First 
Amendment) Rules, 1983 (Hindi and 
Engli h ersion) published in Noti-
fication No. F.4 (21)/83· in (G) in 
Delhi Gazette dated thl: 14th March~ 
1983, under e<;tion 72 of tbe Delhi 
Sales Tax Act, 197.5. 

(3) A statement (Hindi and nglish ver-
ions) bowing reason for d lay in 

laying the notification mentioned at 
(2) a bove. (Placed in Library See o. 
LT-66SS/83.] 

(.) A copy each of the following NOli-
fie tion (Hindi and -ugli h version ) 
u d tion 1 S9 of the Cu tom ·Act,. 
192':-

(i) .S.R. 366 (E) ubJi b d in 
azette of India dated the pril, 

1983, tog ·ther with an explana-
tory mem randum e t ndiD8 the 

alidity of otification No. J 57-
u tom uat d the 26th M y, 

1982, upto 31st March, 1984. 

(ii) G .. R . No. 367 ( ) published in 
azctte f India dated the 30th 

April, 1983 together with an ex-
planatory memorandum extend-
ing the validity of otification 
No. 76-Cu. tom dated the 3J t 
March, 1978 up to 3J Sl March, 
1984. 

(iii) G S.R. 
azett 

April. 

368 (E) pub!ished in 
of In dia dated the 30th 

] 983, to 'ether with a n 
expla r atory mem randum ex-
tending the validity of olifica-
ti n No. 80/ 8~- ustom dated 
the J t Ma r(;h. 1 2 upt 31 t 
July, 1983. 

(iv) G.S.R. 369 () published in 
Gazelle of India da ted the 30th 
April, 19 J, together with an x-
tending the validity of Notifica-
tion No. 4 ustom dated th 
30th ApIil , 1983 uplO 3J t Marc. 
J 984. 

(v) ' . ' .R. 370 (l: ) pu li hed in 
azetle of I nd fa dated the 30th 

April, 1983 t gether with an 
explanatory memorandum rna-
ing cenain amendment to oti-
fic a!i n No. 89-Cus tom d ted 
the 30th Marcb, 19 J s to 
xtend the conce si nat cu tom 

duty on Primipho Methyl 2S per 
cent wdp. lPlac d in Li rary. 
See o. LT- 656/83.J 

(5) A copy of the Audit Rep r ( indi 
and ngli h versi n ) on the ccount 
of th D Ihi inan i 1 orporation 
for the ye r ended 31~t rch, 1982 
under ub· lion (7) of tioo 37 
of (he St te flnunci I orp r tlon 
Act, 1951. [PI c d in ib (y. e. 

o. LT- S7/83.) 


